| TEM NO 81 REA STRAR COURT. 2 SECTION |11 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).29089/2011

GHAZI ABAD DEV. AUTHORI TY Petitioner(s)
VERSUS

Cl.T. & ORS. Respondent ( s)

(Wth appln(s) for stay and prayer for interimrelief )

Date: 10/01/2012 This Petition was called on for hearing today.

For Petitioner(s) Ms. Lalita Kohli, adv.
M S Manoj Swarup & Co., Adv.

For Respondent (s) M . Har sh Vardhan Sur ana, adv.
Ms. Anil Katiyar, adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Service is conplete by dasti. Proof of dasti is
filed. It is submtted on behalf of Ms. Anil Katiyar
that he proposes to appear for the respondent. Seeks
f our weeks time for filing vakal at nama and count er
affidavit. G anted.
List the matter on 22.02.2012.

(Sunil Thomas)
Regi strar
SB



